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THE LOK SABHA REASSEMBLED
AFTER LUNCH AT THREE
MINUTES PAST FOURTEEN

OF THE CLOCK.

(Mr. Speaker in the Chair).

RE : BUSINESS OF THE HOUSE
-Cohtd,

SHRI SAMAR GUHA (Contai) : On
a point of order, Sir, My point of order
is this. First of all the House has to
decide whether the No-confidence Motion
is to be taken up first or the Adjourn-
ment Motion is to be taken up first. We
were expecting that the Adjournment
Motion will be taken up first. This is
an important issue of exodus of refugees
from Pakistan. The Government has all
along taken a callous, heartless, even
cruel attitude to the minorities. Every
day 1600 refugees are entering into India,
This is a subject which should have been
given priority. 60,000 refugees are
suffering and they are put in inhuman con-
dition, This matter has been discussed in
the Rajya Sabha for the whole day yes-
terday. Daily 1600 people are coming.
When the Prime Minister visited Calcutta,
she did not care to go to that area. 1
wrote 10 her several letters and I Sent her
telegrams but she had npot cared to visit
that place. So, it is necessary that the
Adjouroment Motion should be taken up
lirst and the No-confidence Motion may
be taken up tomorrow.

MR. SPEAKER : This has already

been fixed.

SHRI SAMAR GUHA : As a protest
1 walk out. All this shows the inhuman,
heartless, cruel, callous attitude of this
Government towards the refugees and
the minorities, You have not allowed
this Houte to discuss this very important
matter. In protest, 1 walk out.

(Shri Samar Guha then left the
House)
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SHRI S. M. BANERIJEE (Kanpur) :
You may ask the Minister t0 make a
Statement at least on which we can dis-
cuss the entire issue,
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Minister make a statement.
2 lakhs of people have come.

SHRI INDRAJIT GUPTA
(Alipore) Why should opportunity
be given to the other Houss to discuss
this while we are not given an opportu-
nity to do so ?

MR. SPEAKER : I have already sent
the notice to the hon. Minister, and 1
shall let the hon. Member know.

SHR1 S. M, BANERJEE: Let the
hon. Minister make a statement today at
six 0" clock. We are prepared to wait.
Let us have a discussion on that statement
some time tomorrow.
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